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OFFICE OF SH. FAHAD UDDIN
SENIOR CIVIL JUDGE-CUM- RENT CONTROLLER: SOUTH EASTDISTRICT,

SAKET COUKTS COMPLEC, NEWDELHI
LINK ROSTER

As authorized by the l.d. l)istriet and Sessions Judge (South liast), it is hereby ordered that
as and when the Administrative Civil Judge (Sli) happens to be on leave/training or otherwise unavailable
due to administrative exigencies, the following judicial oflicers shall look after the work of Administrative
Civil Judge, (Sli) in respect of assignment of execution of court processes like warrants of attachment,
warrants of possession etc to the bailiffs and other administrative work of urgent nature permitting to Nazarat
‘Branch - g
Sr. Name ofthe Judicial Olficer Room Link Name ofthe Judicial Room No. l
No. No. Officer

cll. Ms. Swayam Siddha 203 l“‘ link Ms. Abhilasha Singh 8, 2“ floor, New
l Tripathi. Ld. CJ-02 (Sli) Block-I

l‘d' A("J'cum'£('J'cum' 2"“ link Ms.Vidushi Garg l l (2"“ floor, New
CJ-0 i -ARC ls“) i ta. 3 (st) Block 1)

3"’ link Ms. Kashish Bajaj 608
l,d. CJ-Ql (Sli) |

< t I
i4"‘ link Sh. Ajeet Narayan, 02, Block-l, New

l,d. JSCC/ASCJ (SH) Building

5"‘ link Sh. Fahad Uddin, 2
l.d. SCJ-cum-RC (Sli)

l _ .
Note:

l. In the absence or non availability or being on leave of Ms.Swayam Siddha Tripathi, Ld. ACJ-¢um-
CC]-cum-ARC (SO\tl;ll East), Ms. Abhilash Singh, Ld. CJ-02 (South East) shall look after the work
of Administrative Civil Judge, (Sl-1). ln case Ms. Abhilash Singlt, Ld. CJ-02 is on leave then
M8.VidlI8l!i G313, Ld. CI-03 (SE) shall look after the same. ln ease Ms. Vidllshi G813, Ld. C]-03
(SE) is on leave then, Ms. Kashish Ld. CI-01 (SE) shall look alter the same. ln case Ms.
Kashish Bajaj, Ld. CI-01 (SE) is on leave then Sh. Ajeet Narayan, Ld. ISCC/ASCI (Souflzt East)
shall look after the same and in his absence, the same shall be ut up before Sh. Fahad Uddin, Ld.
SCI-cum RC (SE) for such purpose only.
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Senior Civil d e/ Rent controller (SI-1)

-1 gut‘ _-‘S26 O Sakct Cou omplex. New Delhi

No. ISCJ/SED/Sakct/N.D/2026 Dated; 01 lo? (‘W5
Copy forwarded for information and necessary action to:-

l. The Ld. I)istrict & Sessions Judge (South liast) Sakct Courts, New Delhi.
2. All the l,d. Judicial Ollicers dealing with Civil Jurisdiction of South-liast District, Sakct Courts,

New Delhi.
3. The P.S./Reader to l.d. District & Sessions Judge (South l-last), Sakct Courts, New Delhi.
4. 'l'he Website committee. l-lnglish/I Iindi, 'l'is llazari Courts. l)elhi to notify the same on the website of

Sakct Courts.
. P.S/Reader to Senior Civil Judge/Rent Controller, South l-last, Sakct courts, New Delhi.

The PRO//\l'R(), South l-last, Sakct Courts, New Delhi. I
. Branehlncharg,e,Na1arat Branch. M /Z4, '
. Off l'lC. 'ICC 1 (F ddm 6/

Senior Civil Ju e/ Re controller( li)
Sakct Courts m x, New Delhi

%-.'l_O\l.I!


